* IN THE HIGH COURT OF DELHI AT NEW DELHI
# CNR No. DLHC010975902024
+

W.P.(C) 17763/2024 and CM APPL. 75530/2024
M/S OMEGAQMS. . Petitioner
Through:  Ms.Shruti Garg, Adv.

VErsus

COMMISSIONER, CGST, DELHI WEST & ANR.
..... Respondents
Through:  Mr. Anish Mishra, Adv.

CORAM:
HON'BLE MR. JUSTICE ANIL KSHETARPAL
HON'BLE MS. JUSTICE SHAIL JAIN

ORDER
% 15.09.2026

1. An adjournment slip on personal grounds has been circulated on
behalf of the learned Counsel for the Petitioners which is not opposed
by the learned Counsel for the Respondents.

2. Accordingly, the matter is adjourned to 23.11.2026.

ANIL KSHETARPAL, J.

SHAIL JAIN, J.

SEPTEMBER 15, 2026
Pallavi/hp
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